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MR. SPEAKER: No further discus-
sion on this. N ow Paper to be Laid 
on the Table, Shri Barnala. 

D.OS hrs. 

PAPERS LAID ON THE TABLE 
AUDITED ACCOUNTS OF COMMITTEE FOR 
PURPOSE OF CONTROLLING AND SUPERVI-
SING EXPErUMENTS ON ANIMALS BoM-
BAY FOR 1975-76,1976-77 AND FOR PERIOD 
Bl'fDING AUGUST, 1977 StATEMENTS AND 
ANNUAL REORTS OF BIHAR STATE FOREST 

DEVELOPMENT CORPORATION FOR 1975-76 
AND M. P. STATE FOREST DEVELOPMENT 

CORPORATION FOR 1976-77 
THE MINISTER OF STATE IN THE 

MIN.lSTRY OF AGRICULTURE AND 
IRRIGATION (SHRI BHANU PRATAp 
SINGH): sir, on behalf of Shri Surjit 
Singh Barnala, 1 beg to lay on tbe 
Table:-

(1) A copy each of the following 
documents (Hindi and English ver-
Bions) under sub-rule (4) of Rule 24 
of the Committee for the purpose of 
Controlling nnd Supervising Experi-
ments on Animals (Administration) 
Rules, 1965:-

(i) Audited Accounts of the Com-
mittee for the purpoSe of Controlling 
and Supervising Experiments on 
Animals, Bombay, for the year 1975. 
76. 

---. __ ._-._--- -

(U) Audited Accounts Gf the. Com-
mittee tor the purpose ot Con&o1l1ne 
and Supervising Experiments on 
Animals Bombay, for the year 197~ 
77. 

(iii) Audited Accounts of the Com-
mittee for the purpOSe of Controlling 
and Super.vising Experiments on 
Animals, Bombay for the period end-
ing 31st August, 1977. 
(2) Two statements (Hindi and En-

glish verSions) showing reasons fat 
deray in laying the documents men-
tioned at (1) above. [Placed in Lib-
rary. See No. LT-3144178]. 

(3) A copy each of the following 
papers under section 619A of the Com-
panies Act, 1956:-

(i) Annual Report (Hindi% ver-
sion) of the Bihar State Forest 
Development Corporation Limited, 
Patna, for the year 1975-76 along 
with the Audited Accounts and the 
comments of the Comptroller ancl 
Auditor General thereon. [Placed 
in Library. See No. LT-3145178.] 

(ii) Annual Report of the Madhya 
Pradesh State Forest Development 
Corporation Limited, Bhopal, for 
the year 1976-77 along with the 
Audited Accounts and the com-
ments of the Comptroller and Au-
ditor General thereon. [Placed in 
Library. See No. LT-3146/78]. 

ANNUAL REPORTS, REVIEWS AND 
SrATEMENTS 

THE MINISTER OF EDUCATION. 
SOCIAL WELFARE AND CULTURE: 
(DR. PRATAP CHANDRA CHUN-
DER): I beg to lay on the 'rable:-

(1) A COpy of the Annual Re-
port (Hindi@ version) of the Indian 
Institute of Technology, Kanpur. 
for the year 1977-78. [Placed in 
LilYrary. See No. LT-3147/78]. 

(2) (i) A copy of the Annual 
Report (Hindi and English ver-
~ions) of the Raja Rammohun Roy 

%English version of the Report was laid On the Table on the 31st Decem-
ber, 1978. 

@English version of the Report was laid on thE' Table on the 18th Decem-
ber, una. 


